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SOCIAL CONTROL OVER GENERAL
' INSURANCE

4280. SHRI HIMATSINGKA :  Wwill
the Minister of FINANCE be pleased to
‘state :

(a) whether Government’s attention
has been drawn to the criticism of the
proposed legislation for social control over
General Insurance made at the 1
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Crisis IN PHARMACEUTICALS INDUSTRY

4281. SHRI HIMATSINGKA : Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether. Government’s attention has
been drawn to the reported views of Mr.
Keith Roy, Head of the Orgamsauon of
Pharmaceutical Producers of Iadia in
Bombay to the effect that the problems
facing the pharmaceutical industry are
basically the creation of the 1963 ‘irra-
tional' price freeze which has plunged the
industry in a financial crisis;

meeting of the General Insurance Em-
ployees Association’ (Eastern Region);

(b) whether it is a fact that represen-
tations have been received against this
measure not only from the General Insur-
ance Companies but also from the workers
Associations;

{c) the main grounds on which the pro-
posed measure is opposed by the different
-organisations; and

(d) whether in view of this criticism
and opposition, Government propose to

-drop or modify the said measure ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARII DESAI): (a) Copies of reso-
lutions adopted at the Annual General
Meetings of two associations namely, Divi-
sional Insurance Employees Association,
Jalpaiguri and Gauhati Division Insurance
Employees’ Association, Gauhati on 18th
April 1968 and 21st April, 1968 respec-
‘tively were received. These asked for na-
tionalisation of general insurance.

(b) and (c). No other representations

(b) if so, whether Government have
reviewed the cost of production structure
of pharmaceutical industry and if so, with
what results;

“(c) what is the nature and extent of
the financial stringency faced by this in-
dustry as a rtesult of the freeze in price
of pharmaceutical products without con-
trolling the price of raw material used
therefor; and

(d) the steps proposed by Government
to ensure regular supply of raw materials
of the industry at controlled prices ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): (a)
Yes.

(b) Government had earlier requested
the Tariff Commission to examine the price
structure of a number of essential drugs
produced in the country and their formu-
lations. Their report is awaited.

(¢) It is not correct to say that the
industry is facing a Ainancial stringency
as Government do consider on merits ap-
lications for revision of prices on accouat

from workers’ associations have been
received against this e. Rep
tions from insurance cc Chambers P

of Commerce and a brokers’ association
have been received, but they contain main-
ly suggestions for modifications in the
Scheme of social control over general in-
surance as envisaged in the Insurance
(Amendment) Bill, 1968. )

(d) The suggestions made by the vari-
ous organisations are receiving attention.
The Bill has been referred to a Joint
Select Committee of both the Houses.

of increases in the cost of raw materials.
containers, packing materials and allow
increases wherever justified.

(d) The industry is included in the list
of priority industries for the purpose of
import of raw materials and spares, Sugar
required by the industry is being supplied
at controlled rates through the State Gov-
ernments. As regards the other raw
materials which are not subject to price





